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SATURDAY, DECEMBER 17, 2022

E-AUCTION SALE NOTICE UNDER IBC 2016

SHREE RAGHUVANSHI FIBERS PRIVATE LIMITED (In Liguidation)
Public nofice is harsby gan by the Liquidator appointed by the Horbla WCLT Bench
Ahmdabad vide order dated 30.08 2022 for sale ol the assels ol the corporate deblor s
SHREE RAGHUVANSHI FIBERS PVT LTD {In Liguidation) in & slump sale. The sale will be done
by the wndersigned through e-awction platform at the web porial of

. Last date 10r | |yet datn _
Description Date of | Submission | o gengsit | RESETVE Price | EMD
forsale | e-auction | of Eligibliy | o gmp | NAS) | (nRs)
Documenls
HE: E,,f: E'Emmmfﬁ 09.01.2023 4.45,00,000/-
debéar in 2 s {From 07012083 (Bid .
s:m ’#g:u'“;mﬁ 290 Py | 31122022 | Before | incosmenta | %50-000-
Rajkot-Gondal| 1 5 FM) valie Rs,
Highrway) 4-00 PM) 5, 040,000]

Terms and Condition of the E-auclion are as under:

1. E-Auction sale will ba conducied an “AS 15 WHERE 15 BASIS'™, “A5 15 WHAT 15 BAZIST,
“WHATEVER THERE 15 BASIS"” and “WITHOUT RECOURSE BASIS" only and as such, the E-
Auction sale shall be without any kind of wassers, warranties and indemaities.

2 E-Auction sale will ba conductad through approvad e-auclion serdce provider M5
eprocurement Technolegies Limited (Action Tiges)

3, E-auctian sale will ba subject o datadl terms and comd@ions of tha sala as mentioned in E-
Auction Process Information Docurment which is availabie an request to The Liquidatar 2 Emai -
bqudaton raghuvanshiEgmall com

4. Tha inanding bidders ara requined ta dapasit EMD amoun aither thrawgh NEFT/RTGSDD N
the fawowr of “THE LICUIDATION SCCOUNT OF SHREE RAGHUVAMSHI FIBERS FRIVATE
LIMITED", Current Account No-7ra70200002434, Bank of Baroda, Palytechnic Ambawadi
Branch Ahmedabad, and IFEC CODE: BARBJVAAELWY

Jaykumar Pesumal Arkanl

Liguidator of Shree Raghuvanshi Fibers Private Limited

Regr. Mo.: IBBLIPA-DIP-PIA BE272018-201 91 2443

AFA Mo A1 24450203071 23104979 Vadld (1 30711/23

Comm, Address: 21516, Cemury Centre, Kanta Stree Vilkas Gruh Road, Rajkot 360002
Date 1722022

Placi - Rajol

FORM A
PUBLIC ANNOUNCEMENT

FORM G AU SMALL FINANCE BANK LIMITED| [ £~ Rogd Difce: 7 oot Sy s o
o o v .
e e ircar Aoad Mearpura. Afmecabad=380013. Tel Mo 07820601200
‘.ﬁ. Scheduled Commercial Eﬂﬁk} ,_"ﬂ E«mail; rierberiiradrserar coer. WakmHe - wass rafnarrann coa
INVITATION FOR EXPRESSION OF INTEREST FOR | oAl (CIN-L36911 RI1596PLC011381) ANETALS & TLNIES L7 O L.Tu‘]E-i:..*!!I_G:I[m.m " i
M/S BHADRESHWAR VIDYUT PRIVATE LIMITED Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 NOTICE FOR LOSS OF SHARE CERTIFICATES
UPEHATI"E |H THEHH“L FﬂwEH EEE"“H nT EHJhMT APPENDIX IV [SEE RULE $U1] POSSESSION NOTICE [For Immawalsle Property) '_‘;’_"" o ;':"I'f"""“"""'""':"_"""'r‘-"l"" '""'I“‘" "'_"1:‘:"" P _'f'“""" i | ':"' “"I‘“‘I"""
[Under Regulation 364 (1) of the Insolvency and Bankrupley Board af India Whersas, The undersigned being the Authorized Officer of the AU S5mall Finance sl i—? s :..." T ...I.-_. ,I.',,...,-L.' L el Ll J, - _,_,..-'... .~.L...: ;
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016] Bank Limited [A Scheduled Commercial Bank) under the "Securitization and Py rep— ok | Moot o Bt Ml i el
RELEVANT PARTICULARS Raeconstruction of Financial Assets and Enforcement of Security interest [Act, 2002 | sharealieriy e | Shiess | L fa (£ T
1, | Marne of e A debsar H.l'!i “I'lﬂh‘lﬂf w ut Hm Lhﬂh“ [5‘*':‘1'2']"]1” and im exercise of Powers conferred Ur"'l.'IIEr Section 13{11:‘ read with [l".i.'lE' AT G HEDA "'“': 4 | =00 ISA0R = Ml ASRET0L = A5 RRIOH
akang with PAN [ CIN/ LLP Mo CIN: NGMTNEM?GHTHESEB:i 5] of the Security Interast (Enforcement] Rules, 2002, lssued demand natlce dated 16- R P .;Ii?;-'.i:'-'l — il =
= | Address of T radaviod olice Haw No. 35, Ok No. 41, Ground Floor Aug-22 calling upon the Borrower Dilipkwmar Savabhai Vankar [Borrower), Smit. 1 __*"..J,,,.',,,,. St o I ot | e 10644 = HELY IS = e B
i Biacbima e o iniad Thamas Nagae, Litie Maure. Saidapet Chenngl | | Hind Ben (Co-Borrower), (Loan Account No. L9001060115272534) to repay the| [+ Sese 1 e it
Chennai THBIO0IS IN : arnount mentioned in the notices belng is Rs. 13,12,920/- [Rs. Thirteen Lac Twelve | 7] TS C Sl KL | | ] PRI, | S,
3 URL al wehshe Mot Avallable Thousand Mine Hundred T'ﬂ'Eﬂt'f ﬂnw' a within 60 I:|E'||I'5 from the date of l'-E-EEip"t aof ey i g ol 1 GO e e R L ol T G R WO O e L L N 0 P ) L
Sl 4 bnvny irsgioizompd P e e 000 Lo gl row € grmipieny w15 LS dawi Fiam e dals gl 1hig sy Gaaarain
4. | Detais of place where ey o 0ed | Village Bhadreshwar, MUNDRA, Kutch, | |0 ¢ sdnotice. . e [ b T T A s e s gl
assals ane located Gujarat - 370405 The borrower mortgagor having failed to repay the amount, notice is bl e e aa ";‘ "'m:“.'l";“ ':"u“ IH:II'I-I.TD
T 7 hereby given to the barrower/ mortgagor and the public in general that the PUAE T AR A RAD ! AN WA LOK
3 Inslall-ed Gapacly of mrsn '-']'m'"m'l 21150 WW cosl-based power piant undersignaed has taken possession of the property described herein below In [ATH: ES1 3 P00 COMPANYT SECRETARY
& E;;"gg gﬂfﬁfg&:ﬁﬁ;ﬁ5 INR 208,27 Cr exercisa of powers conferred on him/her under Sub-section (4} of section 13 of
- = = . Act read with Rule 8 of the Security Interest Enforcernent Rules, 2002 on this the
7| Mumbar of smployess workrnen _50 Employees 12th day of December of the year 2022, . _ DEMAND NOTICE
8 | Further defais incliding last avaiatie Google Drive Link: The borrower/ mortgagor in particular and the public in general is hereby o E!?nlnn 1?:.':;2:';_'-]53? Secupdnﬂm.ﬁﬁr:lﬁam 3-1[:1’:?' nfSFmanmEII M%E#E"m -q"pla.':'J
financial statements [wih scheduies] of it : 59-:1.!1’5 miarest Acl, (ihasa | read wigh Rule | ) of tha Security Infarest { Enforcement) Rulas,
b yaars, st of crecdtors, relevant dates https:{drive.google.com/drivefoldars/ cautioned not to deal with the property and any dealings with the property will E{ﬂ&iﬂ;;é%ﬂgdﬁ;irﬁhmﬁwgg - |?€EWHWUFI}H:;E:II:.IIE1[“:F ) %{'H[Bﬂmlrgﬂnﬂ;wgg
for BI]EHE'|5|I]E'|"|1 apesnks of the PIODass are 1§ETE'I;_HQE—;IFU;E:_“:E:EEEEHLE_HQE he ELIthEI.'t to the :harge of the Al Small Finance Bank Limited 1.*. Scheduled rkakne Housing le.\: Lid :I|IH$i5.'-I,.I:d Mmlmlﬁﬂmllﬂr_ﬂ:ml:i‘ 13|2L :!hﬁ sﬂi:.fm :a.lrr; Lpon
available at: B3- foTysp=share_Bnk Commercial Bank) for an amount of Rs. 13,132,920/~ (Rs. Thirteen Lac Twelve | | Fie Baruwer fii o recy e amount marioned n e respective| ?5% Dlipafs} zstied o the I
9. | Eligibdity for resalution applicants or Thousand Nine Hundred Twenty Only) as on 12-Aug-2Z and interest and publcation of this notice, the amounts Adicated herein bekrw, togather with fether intsegst from the
urder gacton 3507} ol the Code (s kindly e-rmail on girp.bypl@gmail. com expenses thereon until full payment. date|s) of Demard Modce Sl the date of paymend. The detail of the E'n::'r-:r.'-er-:sl.amnpri due ason date of
available ai: b recaive the Same oo email, The borrower's attention is Invited to provisions of sub section (8] of section 13 of Demard Motice and securnty ofierad fowards repayment of loan amount ane gs under-
11k | Last dabe for receipd of espression O-01-2023 the fct, in respect of time available, to redeem the secured assets. Imnmrﬂ]lﬁﬂ|“lihﬂjl mrmmﬁ %w
- gﬁﬁ“ T Description of immovable properties Mr. Vighal Bharsithas | 13-Dec.2022 Is Prospect No. Al tat plece and parcel of the
| ettt il 1-0-2023 All That Part And Parcel Of Residential/ Commercial Property Land / Building / Fael M Dlokaben | e Thoas] (hiatetan Whar. Comet aret
12| Las! date for submission of abjections Structure And Fixtures Property Situated At Gram Panchayat Property No. F""-'W"‘"T II!:;!II-?H EEight Hundrad Cina Oinky) and admeasuwdﬁﬂﬁd FL, Super Buili-
| Lt dale foc o . 16-01-2023 335, Nandoj, Gamtal, Bhiloda, Dist. Aravalli, Gujarat. Admeasuring 2500 eyt PR o UL 1P S0 Wiiesg e =1, L
19| Process emsil 1d b submd B0 T e ey 5q. Ft. Owned by Dilipkumar Savabhai Vankar Fifty Twa mamw Hurdred Vasral, Abmedabad, 352415, Gujaral
e R East: House Of Garthari Padtar, West: Road & House OFf Vankar Ratnabhai e hr@?;?;g T ;Irldl:'-:h - T
[ F] ke f B hal B hai - H f ] Haoam sinoh, HeDepo-2022 is ralahy i e a d ) i3
Professional for Bhadreshwar Vidyut Private Limited riohal. Noet "““;:r?hﬁ:ﬁﬂ:‘?::'a h"l"';?b NI T R O Mr, Bharal Bhai, (Rupses Twa Lakh ity e [oroperly by isl:'f . DAY
. Registration No.: IBELPA-D0LIP-POI40S/2018-2019/12224 P ~stl- Mis Yogila ben Theusand Thiee Hundred Theee ma-;,:‘;uia% Fiowsing Board Exg 18
Data 17 Decamber 2022 Address - C4/1002 The Legend Apariments Date : 12/Dec/Z022 Authorised Officer vefetables (Prospect Mo Only| 2 Halrijan, Masr Vivekanand ?l_ggar.
Place : Mew Delhi Sector 57, Gurgeon, ana- 122011 | |Place : Aravalli, Gujarat AL Small Finance Bank Limited ILT018%8Es) Hathijan, Anmadabad, Gusral, india
i the said Borrower fai to make peyment 1o FL HFL as aforesald, IIFL HEL may procsad aﬂsl the
above secured azsebs undar Section 13{4) of the said Act, and the applicatde Rules, antirely af the rsks,
cosls and mw of the Borowers. For further delaits please: contact f0 Authorised Officer 3t
Branch Office : abad Commete Hause, dib Floor, Commerce House 4, Nr Shel Pebol PUE.
immﬂ“ ﬂ?ﬁ‘g‘gﬂqﬂ% %ﬂ.gﬁ#m afy_a.l'w;lﬁhad - 350057 ar Comparabs Ofice - [IFL Tower, Plal MNa, 55,
Fiaf, u il, d
Place : Gujarat, Date ; 17122022 Sdl- Authorised Oficer, For IFL Home Finance Lid,
ookt every sidebeforetaking a i
00K 2t very s before tang aside, -
Teldant ) "
[ICAQrESS, :
e T TelmEXPEN
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Bank

Band han Regional Office: Netaji Marg, Nr. Mithakhali Six Roads,
Ellisbridge, Ahmedabad-6. Phone: +91-79-26421671-75

Demand Notice to Borrowers

The under mentioned account turned into N.P.A and demand notice is issued by Bandhan Bank Litd. to the following borrower(s) under sec.13{2) of the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act (The Act), 2002 which was returned unserved. Hence, this notice is issued to you all and public at
large through publication.

Name of borrower(s),
Loan Account No.

Description of mortgaged proper

ty (Secured Asset)

Date of Demand
Motice/ Date of NPA

0/S Amount as on Date
of Demand Motice

Date of Pasting
of Notice

Mr. Arunkumar
Manilal Raval
Mrs. Kalpanaben
Arunkumar Raval
102/6900

All that piece and parcel of the immovable property admeasuring about 84.00
sgquare meter, Gamtal-59, Property No. 118, At Vasana, Ta. Khedbramha, Dist

Sabarkantha, Gujarat- 383255 s

MNorth: After leaving road there is House of Raval Kalidas Nanjibhai, East: After
leaving road there is House of Patel Kodarbhai Mojabhai, West: House of Suthar
Maotiram MNathuram, South: House of Patel Shamalbhai Kodarbhai

ituated and bounded by:

30.11.2022f
03.06.2022

Rs.1,79,690.10 13.12.2022

Demand made against you through this notice to repay to the Bank dues mentioned against your name with interest, costs and charges within 60 days from the date hereof,
failing which the Bank will further proceed to take steps u/s.13(4) of the SARFAESI Act.The borrowers'/mortgagors' attention is invited to the provisions of sub-section (8) of
section 13 of the Act, in respect of time available, to redeem the secured assets.
Place: Khedbramha
Date: 17/12/2022

Authorised Officer
Bandhan Bank Limited |

da 3ilh 5'3‘?(_'.'7 New Cloth Market Branch : Mahipatram Roopram Ashram Bldg., O/s Raipur Gate,
Bank of Baroda ""™edabad - 380 022, Gujrat, India. Phone: 91-073-25453728 (D) 25453948 (G)

T

Camm Fax: 91-079-25453728 E-mail: newclo@bankofbaroda.com Web: www .bankofbaroda.com

NOTICE TO BORROWER

To,

(UNDER SUB-SECTION (2) OF SECTION 13 OF THE SARFAESI ACT, 2002)

M/s. AMBICA ENTERPRISE - Proprietor : Mr Mahesh Harji Rabari
1. 261, Subh Industrial Estate, Nr Zaveri Indusirial Estate, Kathwada, Ahmedabad - 382430
2. 5Shed Mo 37, Dwarkesh industrial Estate, Opp Suryam Palza, Odihav Fing Road,Odhav, Ahmedabad - 382415

MrMahesh Harji Rabari - Proprietor: Mis AMBICA ENTERPRISE
151,Rabari Vasahat, Nr Ranchodji Mandir, Odhav, Ahmedabad -382415

1.

Dear Sir's,

Ro: Cradit faciliies with our New Cloth market, Ahmedabad Branch

W rafir to letter No. BOB/ADV2018-19 dated 14.08 2018 conveying sanction of various cradit faciities and the terms of sanction. Pursuant to the above sanction,
vou have availed and starfed utilizing the credit facilities after providing security for the same, as hereinafier stated. The present outstanding in various loan/credit

facility accounts and the security interasts created for such Rability are as under:

Hsturs. sl iy Lirmit Rate of Ols as on 12.12.2022 Security agreement with brief description of securities
of facilify P2 (Rs.) inferest (inclusive of Un applied + un serviced (please mention the details of security agreements and details of
In lakhs + Panal interast up to 11.11.2022) mortgaged property including total area and boundaries)

1.Term Loan 70.00 | 10.65% | 22,54,254.51 1. Composite hypothecation dated 21.08.2018 of various machineries:

{ROI at the time pa. | (Ofs, Rs.21,37.357.04+ un appled a) 35 Tube Mig Mill size

of sanction Present | inferest {@10.65% Rs.97 224 04 + b) Spotwelding machine

! year MCLR + intt d) Power press cap 30 Tan and 50 Ton

EEP'] al 1IhE' Ll Total value as per invoice Rs.9369200/-,

o Sdhtlop) 22,54,254.51 2. Composite hypothecation of stock dated 21.08.2018 like S5 basket, S fruit

AlcTo. (Rs. Twenty two lakhs fifty four trollay, 55 utensil tokra, 35 shoe rack, steal rodefroll/pipes ate.

1020600000982 thousand two hundred fifty four and 3. Equitable mortgage of immovable property: Al that piece or parcel of immovable
passe fifty one) property baring plotished no 37, admeasuring 82.64 sqmirs, (which include

proportionate undivided share inthe land of road, commaon plot etc. ) together with
Total

construction of shed admeasuring 75.23 50. mtrs. Standing theraon in the scheme
known as “Owarkesh Industrial Estate”, situated on the land bearing survey no
93/2+3, baing aliotted Final Plot no 20 of Town Planning Scheme no.3
admeasuring 5870 sq.mirs.of vilage Odhay, Taluka Vatwa in the Reqgistration
District Ahmedabad and Sub-Disfrict Ahmedabad -7 (Odhav) belonging to Mr
Mahesh Hamibhai Rabari -

East: By 9 mitrs wide road, West: By Plotno 7,

North: By Flotno 36, South: By FlotNo 1,23

notbeavailable,

Place: Ahmedabad
Date: 12.12.2022

2. Inthe letter of acknowladgmaent of dabt dated 26.07 2021 you have acknowledged your Eability fo the Bank to the tune of Rs_ 28 83 676.59 as on 25.07.2021 (date).
The out standings stated above inchede further drawings and interest up to 11,12, 2022,

As you are aware, thal your the interest andior installments of principle remained overdue for a period of more than 50 days in respect of term loan facility,

4. Consequent upon the defaults committed by you, your kaan account has been classified as non-performing asset on 22.07.2022 in accordance with the Reserse Bank
of India directives and guidelines. In spéte of our repeated requests and demands you have not repaid the overdue loans including interest therecn,

5. Having ragard o your inability to meat your labilities in respect of the cradit faciities duly secured by various securities mentionad in para 1 abova, and classification
of your account as a non-parforming asset, wa hereby give you notice under sub-section (2) of section 13 of the Securitization and Reconstruction of Financial Assets
and Enfarcement of Security Interest Act, 2002, and call upen you to pay in full and discharge your liabilities 1o the Bank aggregating Rs.22,54,254.51 (Rupees
Twenty two lakhs fifty four thousand two hundred fifty four and paise fifty one only) as stated i para 1 above plus other charges, within 60 days from the date of
this natice. We further give you natice that failing payment of the above amount with interest il the date of payment, we shall be free to exercise all or any of the rights
under sub-section (4) of section 13 of the said Act, which please nate.

6. Pleazenole that, interesiwill continue to accree atthe rates specified in para 1 above foreach credit facility unfil paymentin full.

7. Wainvite your attention to sub-section 13 of section 13 of the said Act in terms of which you are barmed from transfarring any of the secured assets refered toin para 1
above by way of sale, lease or otharwise (other than in the ordinary course of buginess)without abtaining aur phor writlan consent.
complianca with the above provision contained in section 13 (13) of the said Act, is an offence punishable under section 2% of the Act,

8. We further invite your attention to sub section (8) of section 13 of the said Act in terms of which you may redeem the secured assets, if the amount of dues
together with all costs, charges and expenses incurred by the Bank is tendered by you, at any time before the date of publication of notice for public
auction/ inviting quotations! tender/ private treaty. Please note that after publication of the notice as above, your right to redeem the secured assets will

8. Please note that this demand notice is without prejudice to and shall not be construed as waiver of any other rights or remedies which we may have, including without
mitation. the right to make further demands in respect of sums owing to us.

We may add that non-

Yours faithfully,
Chief Manager & Authorised Officer

o9 ©

financialexp.epapr.in

e o

@ pnb Housing

[Under Regulation & of the Insolvency and Eanhuptcaﬂuard of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
GURUKRUPA APPERALS PVT. LTD.

RELEVANT PARTICULARS

. |Name of Corporate Debtor GURUKRUPA APPERALS PVT. LTD.

2. |Ceate of incorporation of Corporate Debtor | 14-06-2017

3. | Autheeity under which Corparate Deblor is | Registrar of Companies, Ahmedabad

incarporated | registaned

4. |Comporate Identty Mo,/ Limied Liabity | LE20SGI217PTCORTATD

Idenification Mo of Comparate Debior

6. |I'E~E".EI'II.‘_|' commeancament date n

Fiof no Bi-2, Zaver Es, Nr. Gajarand Ind Estaa,
Kathwada, Daskrol, Ahmecabad-382430, Gujarat,
India.

5. |Adcress of the registersd office and
prircipal affice {if any} of Corporaba Deblor

respec of Corporate Debior order pasged on 12-12-2022
1. |Estimated dale of clisure o insphengy | 12-06-2023

resakulion process
8. {Name and Registration umberofthe | Sanjay B. Shah

insokeercy prafessional acting as Interim
Resalufion Professiona

Reg. Mo.: IBEIPA-001IP-PLO26 77 2022-231 4106
AFA valid ; 1l [3.06.2023

0, | Addness & el of the inbarim resclution

: B-303. Sanidhya Appt., 3-Marutinagar,
prodessional, as registared with the baand

dirport Road, Bajkot (Guj.) -380001 Inda
Email: ipi@sbshah.in

B-303, Sanidhys Appt., 3-Manutinagar,
Airport Road, Rajot (Gul.) -360001 India
Email: cirp.gurukrupaapperalsi@gmail.com

10| Address and e-mail to be used for
corraspondanca wilh the Inlanm
Resolulian Profeszianal

11.| Lasi date dor submissonal clame T30

-3

12.{C1asses of crediors, if any, under oiause (b) of
sub-zechon (Bh) of secion 21, ascerained by
the Inkenm Sasclulon Professianal

Mot Applicable, as per information avalable with
Irerim Resobtion Professional

13| Mames of irschency professionals identified
l actazauthomsed represantalive of credioes
nadassifres namesforeach class)

Nat Applicable

Wablink: Filpsaibbogev nienhomatdoanioads
Physical Address; Mof Applicable

14 | ) Relevanl forms avalable at

(b Details of suthorzed reprasentalies
MNofice is hershy given thed the Nationzl Compary Law Tribunal has erdered the commencemerd of a
corporats insakency resaision process of the Gurukrupa Apperals Private Limited on 12-12-2022,
hioweyer the order was upicadad on 15-12-2022.

Thecredilars of Gunakrupa Apperals Private Limited, arz heraby caled upon fa submil her clams wifh
procd an o batore 28-12-3022 (o the interm resolulion professional al the address menbioned against
aniry . 10

The franal crecditors shal submil tesr claims with proaf by elecienic mears anky. All ather creditors may
subent fhe claims with proafin persan, by pestor by elecinomic means

Submisshon of false or misleading procds of clalm shafl altract penalties,

Sanjay B. Shah
Diate : 16.12.2022 Interim Resolution Professional, Gunanupa Apperals Pvi. Lid
Place: Ahmedabad Reg. No.: IBBIIPA-O01IP-P-02677/2022-2314106)

APPENDIX -IV-A

E-AUCTION SALE NOTICE OF IMMOVABLE PROPERTY (IES)

Finance Limited E-Auction-Sala Mofice far Sale of Immoveabde Assats Undar the Sacw tion and Reconstruction of Financial Assets and
Shar Ki Paat Enforcement of Security Imterest Act, 200 i with proviso to Rule 8 { the Security Interest (Enforcement) Rules, 2002)
Registered Office: - &h Floor, Aniriksh Bhawan, 22 Kastwbs Gandhi Marg, Mew Delhi-110001, Phones:-011-23357174, 23357172, 23705414, Web: - www.pnbhousing.cam
Vadodara Office Al: PNB Housing Finance Lid, 331, Thisd Floor, Trivia Comglex, Natd Bhal Cirde, Vadodara, Gujrat- 390007, AHMEDABAD Office Al : PNB Housing Finance Limsed, 2nd Floar,
Part |, Magha House Opp. Kolak Bank , Mithakhali Law Garden Road, Ellisoridge, Ahmedabad, Gujral - 380006, Surat - Adajan Office At © FME Hoeusing Financa Lig. 305-308, Third Floor,
Titanium Squara, Adajan Char Rasta, Adajan, Surat, Gujrat- 25004, Rajket Office At : PMNB Housing Finance Limited, 404406, Fourth Floor, Kings Plaza. Astron Chowk, Rajket, Gujrat— 380001
Malice is hareby givan ba the public in ganaral and in paricular fo the barrawar(s) & guaranton s) indicated in Column ne-Athal the balow describad immovabie praparty (les) desaribad in Column no-
D mortgagad'charged fo the Secured Credilor, the consbuctive’Physical Possession of which has b=en taken (a5 describad in Column no-C) by the autharized Céficer of Mi's PRIE Housing Finance
LimiedSecured Creditor, will be sold an " A% 15 WHERE 15, A5 15 WHAT |5 and WHATEVER THERE IS BASIS" as per the delsils mentioned below,
Matice i heraby given ke berrowensVmangagar|zliLegal Hers, Legal Rapresentative, (whather Known or Unknon), executonsh, administratonis), successen's), assaqnee(s) of the respeciive
borrowers! morgagen sk sinee deceased) as e case may be indicated in Column no-furd er Rule-B61 & 9 of the Secuily Inferest Enfirceman Rules, 2002 amended as on date,
Far dalaikad esms and condifions of tha sale, pleasa refar ba the Enk provided in M PHNB Houzing Finance Limfad'securad cradiors wabsia L a, www pnbhousing.com.

Loan No, Name of the Demanded LagtDatecd | Bid  |inspection| Date of Foown |
BomoweriCo-Borrowerd | Amount & | Naturs of Deseription of the Reserve Price EMD Submission |ncrementall Date & | Auction E"‘“’,Efmmm
Guarantor(s)iLegal heirs Date Possession Froperies Mortgaged (RP) [10% of RP) of Bid Fale Timie &Time | Casesdany

(Al (B} () (o) (E) (F) &) (M} (1 () (K|

HOUNADETTI4Z1 581 Rs. Physical | 2+2Bhi Joint Residenlial Flats Rs. Rs. 3,46,600.00) 23-12-2022 Rs, | X2-12-20%2| 1-12-2022 NA

B.O. VADODARA 40,44 409,44 | Poggession | Situated At Falt Mo 103104, 34,66,000.00 | Rupses Three | Time 10,0000 [at 1030 AM] at 11,00 AM
Avantikaben & 08-04-2021 Tower 5. Labh Residency, Mear | Rupees Thiy | Lakh Forty Six [ 10:30 am to o 05.00 | to 230 PM
Ehagvatibhal Thakkar & Bhrabmakurneae Aladra-Padrs | Four Lakh Soty | Thousand Six | 0530 pm Pl
Arpitaben G Thakkar, Road, Vadodara, Gigarat, India, | 3ix Thousand | Hundred Only
Bhagwatibhai Thakkar, 390012+ Buil Lip 1677 SSgh Cinly
Chetankwumar B Thakkar (838.95 Sqll Each Flal).
NHLAHMIOE1 61308005 Rs Physical [ A 304 Sumel 7 Soni Mi Chali F=. R=s. 1,50,100.00  25-12-20&2 Rs, | &-12-20E2) M-12-202 MA
B.O. AHMEDABAD 1436T28.78 & | Pegsession | Bapunagar Ahmeadabad, 15,01,000.00 | Rupees Ona Time ; 10,0000 |at 10030 AM| at 11,00 AM
Girish Bhagwandas 02-08-2019 Gujarat-303276 Ahmedabad, | Rupess Fifieen | Lakh Fifty | 10:30 am to 1o 05.00 | to 230 PM
Sukhawani & India. Bullt Up 436 Sqft. Lakh Siaty One | Thousand One [ 05.30 pm P
Bhagwandas Vishandas Thousand Only | Hundned Oply
Sukhwani
HOUSRT/I916/31 7264 Rs. Pwsical | 204.0.2MNd Floor Block E, Varday Rs=. Rs. 1,45,600.00 | 79-12-20%2 Rs, |&2-12-20%2) M-12-2022 MA
B.O. SURAT 190117213 &| pagsessisn | Heights, Maar Mansaravar, 14 56.000.00 | Rupses Oma Timg ; 10,0000 [ab 1030 AM| at 11.00 AM
Omprakash Madanlal | 17-06-2019 Godadara-Devadh Road, Rupses Lekh Fory Five | 10:30 am to fo 05.00 | to 230 FM
Jangid & Rekha Godadara, Block Mo; 62, Fp Mo; | Fourteen Lakh | Thousand Six | 0530 pm P
Omprakash Jangid 03, Op No: 03, Tp Scheme: 69, Fifty Six Hundred Only
Bural, Gusaral, India-395003 Thousard Only
MHLVAN S B/284579 Rs=. Piysical | Basement Office Situated ALE, Rs=. Rs. 1,06,300.00 | ¥8-12-20%2 Rs. | Z-12-2082) M-12-2022 MA
B.O. VADODARA 16,58, 797,05 | Pagsessana | 2. Shiv Rajrd Appariment, Mear | 106300000 | Rupaes Ona Tima 10,0000 [at 10230 AM| at 11.00 AM
Mal Ashokbhal K & & 08-04-2021 Harinagar Water Tank, Goary Rispess Ten Lakh Six 10230 am to 1o 0500 | 10 2.30 BM
Khemabhai Nai Road, Vadodara, Gujaral, India, | Lakh Sixty Thousand | 95.30 pm P
391909 Bult Up Area I3 Thse Thausand| Thee Hundred
475508 & Carpel Area 431 5gil Cinly ity
HOUISRTIOTI7/407067 Rs. Pysical | Plol Mo 281, (As Par Pal Plot No Rs. Rs. 97, 700,00 | 29-12-2022 Rs, |I312-20%2) M-12-2022 MA
B.0. SURAT 1266260.28 & Poggegeion | 281 Padee And 282 Paikes), 9,77.000.00 | Rupaes Minety | Time: 10,0004 |4t 10.30 AM| at 11,00 AM
Dilipbhai Kalubhai 18-12-2014 Shrae Krishna Sai Residency Rupesas Mina Sevan 10:30 am to o 0500 | o 230 PM
Radadiya & Multtaben Vithag 1, Oop Omkar Row Lakh Seventy Thousark 05,20 pm P
Kalubhai Radadiya House, Mr Ramvatka, Yelanja- Seven Saven Hundred
sayan Read, Velanja, Surat Thousard Oaly Oy
Sural. Gusral, India, 394150
HOUMAHMA 2171463004 Rs, Physical | A/M05 Navjvan Flals,Nr Rs. Rs. 97,700.00 | 29412-2022 Rs. | 2212-2022| 31-12-2022 NA

B.O. AHMEDABAD 13338559 & | possession | Azopalay Socely Bh Midoo 9,69.000.00 | Rupees Ninety | Time 10,0000 |at 10.30 AM| at 11.00 AM
Abhishek Shrivastav & | 15-08-2013 Vatva VatvaAhmedabad Gujera | Fupess Mine | Six Thousard | 10230 am to o 05.00 | to 230 PM

Shubha Shrivastay (-332440 Anmeadabad Indiz. Lakh Sixty Mine | Mina Hundred | 95.30 pm Pl

Buik Lip.7d40 Sqft Thausand Only Oty
HOUAHMM 016/325885 Rs. Physical | Flat Mo 403 , Kanan Rs. Rs. 04 500000 | 28.42-2022 Rs. | ¥2-12-20%2| 311-12-20%2 MA

B.O. AHMEDABAD 1396103 & | pogsession | Appariment, 4Th Floor, Nr 94500000 | Rupses Ningfy |  Time f0,0000- |at 10,30 AM| at 11,00 AN

Pravinbhal S Patel & | 14-07-2017 Urriva Medical Stere, Nr Rupees Mine | Four Thousand | 10:30 am te o 05.00 | 10230 PM
Minaxiben Pravinbhai Vandan fwvenue. Mhmedabad, | Lakh Forly Five | Five Hundred | ©05.30 pm P

Patel Gujarat, India, 382721 Thausand Only Oriky
HOUMAHMA 0161325885 Rs. Physical | Flat No 403 , Kanan Rs. Rs. 67,400.00 | 29.12-2022 Rs, | 22-12-2022| M-12-2022 NA

B.0. AHMEDABAD 13M103 & | Possescion | Appadmand, 4Th Floor, Nr 67400000 | RupeesSixly | Teme: | 40,0004 |at 10030 AM) at 11.00 AM
Pravinbhai 5 Patel & 14-07-2017 Umiya Medical Store, Nr Rupaes Six Seven 1038 am to o 0300 | to 230 PM
Minaxiben Pravinbhai Vandan Awanue, Ahmedabad, Lakh Seventy | Thousand Four | 05.30 pm Pl

Patel Gujarat, India, 283721 Four Thawsand | Hundred Only

Cnly

*Togather with the further inlerest (@ 18% p.a. as spplicable; incidental expenses, cost, charpas elc. incurmad up 1o ha dabe of paymeant endlor realization thereof. ** To the bast knowledgs and
irformation of the authanzed Officer of PNB Howsing Fnance Limited, there are no ather encumbrances! claims in respect ol above menticned immavablesecuned assols excepl whal s Gaclosed
in the column no-K, Fudher such encumbrancas o be cateredipaid by the successiul purchasanbidder af his'her end. The prospeciive purchasens)ibiddars ane requasted o independanily
ascertain the vesacily of the mantioned encumbrancas,
1. As on dale, thera k= na ordar resiraining endlor court inpuncfion PHBHFL e authorized Officar of PHMBHFL from selling, aliensfing and'or dispasing of the above immovabla properies’securad
Assets
2. The prospaclive purchasenbiddar and inlerested parlies may independantly lake lha inspaction of the pleadng in tha proceedings/ordars passad efc. f any, slabad in column no-K. Including buf
ek Bnited S the e of the decuments of the title pertaining therato avaitable with the PREHFL and satisfy themselves in all respects price fe submittng tendenbid applicatan form or making
CHfen(s). The baddenz) has to signthe ferms end conditions of this auction slong with the Bid Form.
3. Please nofe that in terms of Rule 803} of the Security Intzrest [Enfarcement) Rules, 2002, the bidden(s)the purchaser is legaly bound o deposi 25% of the amount of sale prca, (inclusive of
aarmast money, if any, dapasited) on the same day ar nol labar than nexd warking day. Tha sala may ba confirmad in [Evour of (biddess) anly atar raceipl of 26% of tha sale prica by tha securad
cresiitor in accordanos with Fule 9(2) of the Security Intarest [Enforcement] Rules, 2002, The remaining 75% ofthe s sake consaderation amount has 1o be deposited by the purchaserwithin 15 days’
from ha date of acknawledgemsand of sala confirmation lettar and in defaul of such depoesit, the property'sacured assed shall be resold.
4, W's. C1 India Private Limited would be assisting the Authanised Officar in conducting sale throu gh an e-Auclion having its corporate office at Flot Mo &5, 3rd Flacr, Secior 44, Gurgaan, Hargana
122003 ‘Websile- www bankaauclions.com. For any assislanca relatad o inspechon of the propery or obfaining the Bid Documants and for any othér quary or for regesiralion, you have o co-
ardinate with Mr, SUHAG SUDHAKARBHAI JOSHI Contact Mumber + 51 Q099545564 s autharsed persan of PNEHFL or refer o www, pnbhousing.com
Place : GUJARAT, Dated : 17-12-2022 Authorized Officer, Mis PNB Housing Finance Limited

e o

@

. Ahmedabad
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